~ S.NO. NAME (CAPITAL LETTERS

NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
" AHMEDABAD

IA 43/2017 in C.P. No. 39/241-242/NCLT/AHM/2017

Coram: Present Hon’ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

Name of the Company: _ ~ Umesh Maheshwari & Ors
Ghanshyam Foods Pvt. Ltd.
Section of the Companies Act ection 241-242 of the Companies Act, 2013

REPRESENTATION ___SIGNATURE

: DESIG‘NAﬁON '
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' ORDER

Learned Advocate Mr. Harshvardhan Topre 1/b Surange & Co. present for Original
- Petitioners. None present for Original Respondents. - -

' Proof of service on Respondents for the hearing date 23. 04 2017 ﬁled But thereafter
two adJ ournments none present -- .

Petitioners are directed to issue notice in IA 43/2017 and CP 39/2017 for hearing
before admission informing the date of hearing on Respondents and serve a c0py of
this order and shall file proof of service.

List the matter on 12.10.2017.

Lalalty~
IKKI RAVEENDRA BABU

MEMBER JUDICIAL

Dated this the 14th day of September, 2017.
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